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Logo of Forest Official Emblem of Logo of Mantralaya
Department India Services Cadre
Truth Alone Triumphs
Government of Maharashtra
Revenue and Forest Department
Fourth Floor, Annex Building, Madam Cama Road, Hutatma Rajguru
Square Mantralaya Mumbai 400 032 - E mail : deskfl.rfd-
mh@gov.in
NoWLP-12.24/caseno238/F-1 Dated 12th December
2024
To
The Additional Principal Chief Conservator of Forests,
Mumbai ‘
Subject : | A no 277 / 2024 (W Z ) in O A no 135 / 2024 (WZ) (earlier O
A no 637/ 2024 (P B ) before the Honorable National Green Tribunal
Pune
Reference : 1. Revenue and Forest Department Government Resolution
noV ST 06.24 / case no 11 / F -1 dated 5th July 2024
2. Your letterno MFN/DDR &C B/ 1376 / 2024 - 25 dated 10th
October 2024
3. Your letter no Cell 3/ D P S lake committee / 742 / 24 — 25 dated 27th
November 2024
A committee for the protection of the natural habitat of the flamingo
birds and mangrove forests near the Nerul Seawoods ( D P S Lake ) vide
Government Resolution no 1 under reference.
2. You have communicated vide letter under reference no 3 that | A no
277/ 2024 (W Z ) in O A no 135 / 2024 (WZ ) ( earlier O A no 637 /

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide
Government of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021
- Q? T
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2024 (P B ) has been submitted before the Honorable National Green
Tribunal Pune, wherein the Honorable Court has directed to submit the
inquiry report of the Committee constituted vide Government Resolution
under reference no 1 before the Honorable National Green Tribunal Pune
during the hearing on date 10th January 2025.

3. Incidental to the same, the detailed report submitted by you vide letter
under reference no 2 is under the consideration of the Government.
Government approval is granted to submit the aforesaid report before the
Honorable Court and bring the same to the their notice from your level.
Enclosure : As above SD /-
Uday Dhage

Officer on Special Duty

Revenue and Forest Department
Copy to :
The Additional Principal Chief Conservator of Forests ( Wild Life ),
Maharashtra State, Nagpur

Additional Principal Chief Conservator of Forests ( Mangrove cell )
Mumbai
Inward no 4461 dated 12th December 2024

SD /- SD /-
Administrative Officer Additional Principal Chief Conservator of
Forests

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide

Government of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021 -



1. To draft management design for securing the natural ecosystem of the

flamingo birds in the Delhi Public School (D P S) lake and recommend
measures for implementing the measures suggested therein.

2. To recommend measures for conservation of mangrove forests in the
surrounding Delhi Public Schoollake (DPS)and adjoining areas

3. To study the effect of encroachments on mangrove forests in Mumbai
and Thane region and recommend measures for their conservation

The first meeting of the said committee was held on date 16th July 2024.
It was decided to constitute a committee for recording the present status
of the D P S lake. The said committee included four representatives —
one each from the Forest Department, City and Industrial Deveiopfnent
Corporation, New Mumbai Municipal Corporation and Bombay Nature
History Society. The joint location visit has been conducted on date 16th
August 2024 , wherein officials from the Forest Department, City and
Industrial Development Corporation, New Mumbai Municipal Corporation
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and Bombay Nature History Society were present. Report of the said

location visit was submitted in the second meeting of the committee held
on date 23rd September 2024.

Following decisions were taken in the second meeting of the committee
held on date 23rd September 2024.

1. To draft management design for secuking the natural ecosystem of the
flamingo birds in the Delhi Public School (D P S) lake and recommend
measures for implementing the measures suggested therein.

(i)a) The Bombay Natural History Society has studied the significance
of the Delhi Public School (DPS)lake for the flamingo birds . Bbmbay
Natural History Society should submit the said report to the Mangrove
Forests Cell . : '

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide
Government of Maharashtra G R no Namika 2019 / case no 29/ Bhasha 2 dated 22.03.2021



Report of the committee constituted for of the natural habitat of the

flamingo birds and mangrove forests at Nerul

Considering the incident of flamingo birds’ death near D P S lake near
Nerul Seawoods and their existence in the said area, a committee was
constituted vide Government of Maharashtra Revenue and Forest
Department Government Resolution no V.S T 06.24 / case no 11 / F - 1
dated 5th July 2024 for studying the measures to protect their habitat

and the mangrove forests in the surrounding vicinity .

The details of the president and the members of the committee are as

follows

1

Principal Secretary, ( Forests )

President

2

Principal Secretary ( Environment )|

Environment and Climatic Change Departmetn

Member

Urban Development Department

Principal Secretary ( Urban Development - 1 ),

Member

4 | Managing Director, City and Industrial Member
Development Corporation Limited

5 | The Commissioner, New Mumbai Municipal Member
Corporation

6 | The Chief Executive Officer, Maharashtrd Member
Maritime Board
The District Collector, Thane Member
‘Shri Pravin Pardeshi, President, BN H S Member

The Additional Principal Chief Conservator of
‘Forests ( Mangrove Forests Cell )

Member
Secretary

The terms of reference of the said committee are as follows :

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide
Government of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021
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b ) The Mangrove Forests Cell should submit the said report submitted
by the Bombay Natural History Society to the Indian Wild Life Institute at
Dehradun and seek their opinion in the matter.

¢ ) If Society to the Indian Wild Life Institute at Dehradun concurs with

the opinion expressed by the Bombay Natural History Society, the
Mangrove Forests Cell should submit a proposal to the government for
declaring the Delhi Public School ( D P S ) lake as a Conservation
Reserve for protecting it.

ii ) It has been mentioned in point no 3 and 4 of the said joint location
visit report that at present water from the creek is flowing intothe DP S
lake and City and Industrial Development Corporation has subrﬁitted
that the matter of development of Delhi Public School (D P S ) lake is
sub judice with the Honorable Supreme Court. It was decided not to stop
the water flow from the point no 3 and 4 into the Delhi Public School (
D P S ) lake till the Honorable Supreme Court rules in the said manner S0
as not to cause any damage to the natural habitat of the flamingos and
other migratory birds.

2. To recommend for conservation of mangrove forests within the vicinity
of the Delhi Public School (D P S) lake.

i ) The mangrove forests within the vicinity of the Delhi Public School (
D P S ) lake is a protected area and the Regional Officers of the
mangrove forests cell and the Maharashtra Security Force personnel
constantly patrol the area. Besides the mangrove forests cell should
take steps to take the mangrove forests area in the possessioﬁ various
bodies such as City and Industrial Development Corporation and New
Mumbai Municipal Corporation as directed by the Government of
Maharashtra and the Honorable High Court from time to time.

The translation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide
Government of Maharashtra G R no Namika 2019 / case no 29 / Bhasha 2 dated 22.03.2021 :
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ii) The mangrove forests cell shall take measures for conservation of the
said area after taking the same into possession.
3. To study the encroachments on the mangrove forests in the Mumbai
and Thane region and submit recommendations for their conservation
i) The mangrove cell is taking cognizance of the encroachments on the
mangrove forests in the Mumbai and Thane region in their possession
and Regional Officers of the mangrove forests cell and the Maharashtra
Security Force personnel constantly patrol the area. Further the work of
installing close circuit television cameras in the sensitive mangrove
forests for ensuring proper control on such encroachments. Maharashtra
Remote Sensing and Center has been assigned the work for drafting new
mangrove forest maps using the 30 centimeter resolution new satellite
images.
i) Besides this, a private agency has also been engaged for controlling
the 50 meter buffer zone in the mangrove forests area in the possession
of various departments / private individuals. The said agency shall
submit monthly report of the changes occurring in the mangrove forests
and 50 meter buffer zone.
If any encroachment or damage to the mangrove forests is noticed, a
report thereof should be submitted to the competent authority who
should take further action in the matter. Humbly submitted for
information please
SD /-
S D Ramarao
Additional Principal Chief Conservator of Forests
Mangrove Cell, Mumbai

The trénslation is done by Shri Sunil Bhagwat , Government Empanelled and Authorized Translator vide
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